SLP(C) No. 18784-18785 CF 2003
| TEM No. MM 2) Court No. 2 SECTION XI'T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A Nos.7-8/2004 in Petition(s) for Special Leave to Appeal (CGivil)
No. 18784- 18785/ 2003
MS. M PRATAP REDDY AND SONS AND ANR Petitioner (s)
VERSUS
SAMALA RAJA MALLAI AH AND ORS. Respondent (s)
( Wth Appln(s). for extension of tine )
Date : 30/07/2004 This Petition was called on for hearing today.
CORAM :
HON BLE MR. JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE S.B. SI NHA
For Petitioner (s)M. S. WasimA. Qadri, Adv.
M. Mhd. Saeed, Adv.
M. Lakshni Raman Si ngh, Adv.

For Respondent (s)
Ms. Neeru Vaid, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
Taken on board.
| As are rejected.
( PAWAN KUMAR) ( PREM PRAKASH)

COURT MASTER COURT MASTER



